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imported, then it is resold in the market
at a higher pricc and somebody clse takes

away that. We have had this question
in this House.

The STC is trying to maintain a price
lower than the price at which th¢ manu-
facturing ccmpanies are selling so that. * « *

SHRI RANGA : They can ccll it ¢ven
at a much lower price.
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SHRI DINESH SINGH : That is entircly
different. We can go into the questicn of
how much more the lecal price sheuld be.
We shall constantly bear that in mind.

MR. SPEAKER
question,

: Ncw, short notice

SHRI NAMBIAR : What is this tam
‘Left Communist Nagas'?

MR. SPEAKER : I d¢ nct krow. Let
us hear from the hor. Minister.

SHRIMATI TARKESHWARI SINHA :
I did not know that the han. Mumber was
in transcendental meditaticn himsclf and,
therefore, he has not rcaliscd it.

MR. SPEAKER : Ncw. we arc tuking
up the short notice guesticn.

SHORT NOTICE QUESTION
SINKING oF STEEL FOUuNDRY AT Kurmn

S.N.Q. 10. SHRIMATI TARKESHWARI
No. SINBA :
SHRI S. S. KOTHARI :
SHRI NIHAL SINGH :
SHRT BENI SHANKER
SHARMA :
SHRI RABI RAY :

Will the Minister of INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS be pleascd to statc :

(a) whether it is a fact that thc stecl
foundry plant of the irc m and stecl ccmpany
at Kulti near Asansol has started sinking
rapidly; and

(b) if so, the action Government proposc
to take in this matter to avoid damage to
the entire stecl plant?
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THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS (SHRI F.A. AHMED) : (a) and
(b). A statement is laid on the Table of
the House.

STATEMENT

Tt has b:en r2ported that between 2130
hrs. on 9th March, 1968 and 2100 hrs. on
10th March, 1968, cracks appcared at
several points of the land on which the
Steel Foundry of M/s. Indian Iron and
Steel Co., Kulti stands. There was also
subsidencc of the land at several points
in depths varying from one to three fect
during this period. No furthcr subsidence
occurred after 2100 hrs. of 10th March,
1968. Conscquent on the subsidence of
the land, certain parts of the structures of
the foundry were damaged and bent at
different points. A team of experts has
been appointed by the Chicef Inspector of
Mines to ascertain the causes fror the
subsidence and its report
Dcoputy  Chicf Inspector of  Factorics,
Asansel, Govunment of West  Bengal,
is also enquiring into the matter and his
report is awaited.

is awaited.

SHRIMAT! TARKESHWARI SINHA :
The hon. Minister has assured us that a
tcam has b:cn appointed.  But meanwhile,
may I know the present loss and what
steps Governmont propose to take to sce
that no further damage is done to the
structurc of the plant?

SHRI1 F.A. AHMED : The valuc of pro-
duction has bcen reported to be about
Rs. 35,000 per day. As regards the actual
loss on account of thec damage to the
foundry, wc have appointed a team of cx-
perts and we are awaiting their report.
When we reccived their report it will be
possible for me to indicate the actual loss
that has occurrcd.

SHRIMATI TARKESHWARI SINHA :
May I know whether Government had any
information previously about mining being
done in that arca and whether Gevernment
or the company was cver aware that the
land beneath had becn mined, ard, there-
fore, a large portion of land was lying as
vacant mined area?

SHRI F.A. AHMED : If the company
had this information they would never
have set up this foundry there. As regards
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the other question relating to the stecl
plant which is important, I may point out
that the steel plant is not there but is at
Burnpur which I am told s about 10 to 12
miles from where this foundry is situated.
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SHRI R. BARUA : When was this

foundry completed, and in between that

time and how were any signs of fissure or
damage detected?

PHALGUNA 29, 1889 (SAKA)
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SHRI F.A. AHMED : As I have pointed
out, this foundry belongs to the Indian
Iron and steel Company Ltd. I have not
got details as to when it was completéd or
started. C

SHRI S. M. BANERJEE : In reply: to
Shri Rabi Ray, the hon. Minister stated
that 500 workers were laid off and somh
of them have been given some alternhtive
jobs. I wantto ask why they havh been
given only 50 per cent of their wages when
the fault did not lie with them? Will
Government persuade the cmployer to
pay the workers full wages because this
was natural calamity and somcthing beyond
the'r contrel?

SHRI F.A. AHMED : As I have pointed
out, lay-ofT compensation is being paid.
The management is irying to cmploy
them in alternative jobs. Alrcady about
100 workers have been given other work.
1 shall see to what cxtent further assistance
can be given.

May give latest information I have
received on this  matter?

*Kulti subsidcnee enquiry preceeding.
Reports  under  preparation, Con-
ditions unchanged cxcepting ground
movements stopped after 13th. During
monsoon slight further ground move-
ments  apprchended.  Kulti manage-
ment  started  removing  finished
products from affected workshep.
Management’s  railway siding track
being re-graded.”

SHRI1 S.M. BANERIJEE : My questicn
was concerning the payment of full wages.
They have been given lay-off allowances.
Under the particular Act, lay-cff compen-
sation is given at only 50 per cent of the
wages. That isin the case of contingencics
likc matcrials not being available, a strike
going on-somcthing like that. But here
this was ncither a closure by the manage-
ment nor a strike by workers. So I want
to know why the full wagcs have not been
paid. Will Government persuade 1ISCO
to pay them full wages?

SHRI F.A. AHMED : I shall discuss
this matter with the management.
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SHRI B. SHANKARANAND : Is any
time-limit fixed for report to the team of
experts inquiring into this or can they
take their own time during which the plant
will go down further?

SHRI F.A. AHMED : 1 have already
replied to that.

SHRI SAMAR GHUA : The sinking
of the Kulti foundry should be taken as
a warning by our Government and all of
us. You know in the Asansol sub-dividion,
there is a coal-mining belt and also a big
industrial complex built up. Instead of
going into the cause of the sinking of the
Kulti foundry only, will Government
undertake a wide-ranging inquiry to as-
certain the possibility of sinking of other
industrial complexes in the area adjoining
the coal mines,and also the risk of the
well-line passing through the coal-mining
belt?

SHRI F.A. AHMED : I shall keep the
hon. Member's suggestion in view when I
receive and consider the report.
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IMPORT OF RAW MATERIALs THROUGH
MM.T.C

*692. SHRI K.M. KOUSHIK : Will
the Minister of INDUSTRIAL DEVELOP-
MENT and COMPANY AFFAIRS be
pleased to state :

(a) whether it is a fact that at the meeting
of ths Small Scale Industries Board held on
the 8th November, 1967, some small-scale
industrialists of the various States Com-
plained against the canalising of the imports
of raw materials through the Minerals and
Metals Trading Corporation or Statc
Trading Corporation in view of the heavy
cost and incidentals involved; and

(b) if so, Government's reaction to the
the suggestion for direct import by the
small-scale industrialists?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS (SHRI F. A. AHMED) : (a)
Yes, Sir.

(b) The suggestions made by the small
industrialists at the meeting of the small
Scale Industries Board are under considera-
tion of the Government.

PuBLicITY OF INDIA'S EXPORTS

*693. SHRI HIMATSINGKA : Will
the Minister of INDUSTRIAL DEVELO-
PMENT AND COMPANY AFFAIRS be
pleased to state :

(a) whether it is a fact that on his recent
visit to foreign countries including France,
he found India’s export publicity very
poor;

(b) if so, the major steps proposed to
be taken to augment the trade publicity
machinery in foreign markets;

(c) whether he has also suggested the
formation of a consortium of the public
and private sectors and stationing of joint





